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Group Insurance lor Coal Ifflnfirf

3819 SHRI M. RAM GOPAL RED
DY: Will the Minister of ENERGY 
be pleased to state:

(a) whether Government propose 
group insurance lor eoal miners; and

(b) if so, the salient features of the 
scheme?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (FROF SH>- 
DHESHWAR PRASAD): (a) and (b). 
Coal India Limited, a public sector 
undertaking, under the Ministry of 
Energy, is examining the outlines of a 
scheme for group insurance for coal
mine workers to cover cases of fatal 
and serious accidents.

Allocation for Employment 
Programmes

3820. SHRI RAJDEO SINGH: Will 
the Minister of PLANNING be pleas
ed to state*

(a) whether Central Government 
gave Rs 342 crores to States and 
Union Territories under diffeient em
ployment programmes for generation 
of employment opportunities over <iie 
last four years (1971-72 to 1975-76);

(b) if so, the broad outlines of the 
employment programmes; and

(c) whether Government have re
ceived the figures of the employment 
opportunities generated and the way 
money was spent9

THE MINISTER OF STATE IN 
THE MINISTRY OF PLANNING
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(SHRI SANKAR GHOSE); (a) Yes, 
Sir. The actual figure of Central as
sistance provided to the States and 
Union Territories is Rs. 342.79 crores.

(b) The broad outlines of the vari
ous Employment Programme are given 
below:—

(i) Crash Scheme for Rural Employ
ment (1971-72 to 1973-74):

The Crash Scheme for Rural Em
ployment was initiated in 1971-72 and 
remained in operation till 1973-74, with 
•ome carryover into 1974-75. Schemes 
like minor irrigation, land reclama
tion, soil conservation, afforestation, 
flood protection, construction of roads 
etc. were taken up under this Pro
gramme in different States/Union 
Territories.

(ii) programme for Educated Unem
ployed '1971-72 to 1973-74):

This Programme was taken up to 
mobilise technical and educated man
power for activities like surveys and 
design development etc., or training 
in preparation for Plan projects of 
Government under different sectors, 
as well as for encouraging self-em
ployment of technicians in industry 
or agriculture. Since the social servi
ces sector is a major source of em
ployment in the organised sector, 
schemes relating to elementary edu
cation and expansion of consumers 
stores were also taken up under this 
Programme.

(iii) Special Employment Programme 
(1972-73 to 1973-74):

The Special Employment Program
me was drawn up for enabling the 
States to take up employment schemes 
over a much wider area then the 
Crash Scheme for Rural employment 
and Programme for Educated Unem
ployed. Such schemes were meant to 
benefit educated as well as uneducat
ed persons in rural and urban areas. 
The choice of the schemes was left

with the States/Union Territories, and 
the states were required to provide 
matching contribution,
(iv) Half-a-Million Jobs Programme: 

(1973-74);

The Half-a-Million Jobs Program
me taken up in 1973-74 was meant to 
create employment opportunities far 
educated unemployed only. The 
range of schemes taken up by differ
ent States/Union Territories was very 
wide and included schemes for differ
ent categories of educated persons. An 
exception was made in some cases for 
taking up schemes covering heredita
ry artisans and traditional handi
craftsmen, especially those belonging 
to weaker sections of society, who did 
not have the minimum educational 
qualifications.

(v) Employment Promotion Program
me (1974-75);

The Employment Promotion Pro
gramme (1974-75) laid considerable 
emphasis on provision of self-employ
ment opportunities to the educated 
un-employed. The self-employment 
schemes provided for training costs 
and seed capital/margin money re
quirements of the entrepreneurs. Pro
vision was also made separate 
training schemes meant for filling up 
vacancies in the cooperative sector and 
Public sector undertakings in csuses 
where there were assured chances of 
absorption.

(c) (i) Crash Scheme for Rural 
Employment;

On the basis of reports received 
from States/Union Territories, a total 
expenditure of Rs. 12681.76 lakhs was 
incurred under this Programme, dur
ing the period 1971-72 to 1973-74, re
sulting in Generation of 3159.10 lakh 
mandays of employment.

(ii) Programme for Educated Un
employed:

The State/Union Territories repor-V 
ted a total expenditure of Rs. 6283.28 
lakhs during the period 1971-79 to
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1073-74, resulting in creation of em- 
ployment opportunities for about 
97,000 educated persons.

(iii) Special Employment Programme:

The total expenditure incurred, 
under this Programme including Cen
tral assistance amounting to Rs. 
4888.84 lakhs was Rs. 7777.90 lakhs. 
It resulted in creation of 220910 jobs 
and 136.28 lakh mandays of employ
ment in 1972-73 and 184520 jobs and 
239.21 lakh mandays of employment in 
1873-74.

(iv) Half-a-Million Jobs Program
me:

The total expenditure reported by 
StatesjUnion Territories under this 
Programme was Rs 3154.18 lakhs, re
sulting in creation of 341531 employ
ment opportunities.

(v) Employment Promotion Pro
gramme:

Central assistance amount to 
Rs. 1346 24 lakhs was released to 
States'Umon Territories under this 
Programme, including spill-over assis
tance of Rs 490 56 lakhs, released m 
1975-76. According to the latest ic- 
ports received fiom StatesiUnion Ter
ritories, the expenditure incun ed 
under thit> Programme was Rs. 1374 59 
lakhs, and employment opportunities 
were created for 67457 educated per
sons

Loan sanctioned to Karnataka tor
construction of Inter-State Power 

Transmission Lines

3821 SHRI K. MALL ANNA: Will 
the Minister of ENERGY be pleased 
to state:

(a) whether fhe Union Govern
ment have recently sanctioned loans 
to the Karnataka State for construc
tion of Inter-State power transmis
sion lines;

(b) if so, the figures regarding the 
amounts of loans as well as the parti
culars of projects; and

(c) what was the amount originally 
asked for by the State from the 
Union Government?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF. SID- 
DHESHWAR PRASAD); (a) Yes, Sir.

(b) An amount of Rs. 78.41 lakhs 
comprising Rs. 4.16 lakhs for the 
Hampi-Gooty inter-State line and Rs. 
74.25 lakhs for the Idikki-Mysore in
ter-State line was sanctioned to the 
Government of Karnataka during 
1975-76

(c) The State Government had ask
ed for an amount of Rs. 80 lakhs dur
ing 1975-76.
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